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Shri Sonavane (Pandharpur): Sir, 
on a point of information. When we 
lIet up we do not get a chance. When 
they get up, they get a chance. 

Mr. Speaker: I have not allowed 
anybody any chance except to those 
who are signatorie •. 

12.26 hrs. 

PAPERS LAID ON THE TABLE 

REPORTS UNDER COMPANIES ACT, AND 

REVIEW BY GOVERNMENT 'J:HEHT-ON 

The Deputy Minister in the MiDi5-
try of Steel, MInes and Heavy Engl­
!leering (Shri Sethi): On heha!! of 
Shri C. Subramaniam, J beg to lay on 
the Table: 

( 1) a copy each of the following 
Reports under sub-section (1) of 
section 619A of the Companies 
Act. 1956:-

(i) Annual Report of the Pra,a 
Tools Corpoartion Limited, 
Secunderabad, lor the year 
1962-63 along with the Audit-

M!d Accounts and the com­
ment! of the Comptroller aM 
Auditor General thel'eOll. 
[Placed in Library, See R •. 
LT-2102/63]. 

(Ii) Annual Report of the Hea~7 
Electricals (India) Limited, 
Bhopal for the year 1962-111 
along with the Audited Ac­
counts and the comments of 
the Comptroller and Auditor 
General thereon. 

(2) A copy each of the Review 
by the Government on the work­
ing of above Companies. [Placed 
in Library. See No. LT-2103/63.] 

COTTON CONTROL (SECOND AMEND-
MENT) ORDER, 1963, RUBBER (FoURTII 
AMENDMENT) RULES, 1963, AND ANNUAL 

ADMINJSTRATION REPORT or IMPORT AND 

ExPOR'f TRADI: CONTROl. ORGANISATIOti 

FOR 1962-63 

The Minister of lnternatiollAl Trade 
(Shri Manubhai Shah): I beg to lay 
on the Table a copy each of Ilhe fol-
lowing papers:-

( i I The Cotton Control ( Second 
Amendment) Order, 1963 pub­
Ii.hed in Notification No. S.O 
3131 dated the 9th November. 
1963, under sub-section (II) 
of section 3 of the Esgentlal 
Commodities Act, 1955_ 
rPlaced in Library. See No. 

LT-2104/63]. 

(ii) The Rubber (Fourth Amend­
ment) Rules, 1963, published 
in Notification No. G.S.R. 1804 
dated the 23rd November. 
1963, under sub-section (3) of 
~ection 25 of the Rubber Act, 
1947. [Placed in Library. Sell 
No. LT-2105/63]. 

(iii) Annual Administration Report 
of the Import and Export 
Trade Control OrganisatiOll 
lor the year 1962-113. [Plor-
cd i" Libra",. See No. LT-
2]811/88]. 


